[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF AUGUST-2025

DISTRICT COURT

ROOM

CASE TYPE

CASE NO.

REGISTRAT NAME VS

ION

RESPONDENT

FRAMIN

LISTING

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

OFAFFIDAVI AFFIDAVI WRITTEN ORAL

OTHER

NAME G THEWITNESSES T OFT OFARGUMEN ARGUME STAGES/H
ISSUES EVIDENCEWITNESS TS NTS EARING
ES DATE
ISH. VIDYA PRAKASH/ SH.CENTRAL 1301, ISUIT FORCS COMMp£23.01.2025 [LAXMI NARAIN01.08.20(13.08.2025 18.08.202525.08.202 [02.09.2025 [02.09.20
ISANJEEV KUMAR [EXTENSIO[RECOVERY [106/2025 VS 25 5 25
IAGGARWAL, DISTRICT] IN BLOCK, IMAYASHEEL
WUDGE (COMMERCIAL [TIS [RETAIL INDIA
ICOURT)-01 [HAZART
ICOURTS,
IDELHI
1301, ISUIT FORCS COMMjfi2.09.2024 [SUPERTECH |04.08.2 [17.08.2025 20.08.2025[23.08.202 [29.08.2025 [29.08.20 [NIL
[EXTENSIO RECOVERY [1010/2024 [ENGINEERS VSp25 5 25
IN' BLOCK, [VINOD SAROJ
[TIS
[HAZARI
ICOURTS,
[DELHI
1301, ISUIT FOR[CS 27.02.2025 [NSK BEARINGS/05.08.20(01.09.2025 08.09.2025[12.09.2025/23.09.2025 [23.09.20 [NIL
[EXTENSIO RECOVERY [COMM228/2 INDIA PVT.25 25
[N BLOCK, 025 ILTD. VS|
[TIS IMANMEET
[HAZART ISINGH
ICOURTS,
[DELHI
1301, ISUIT FORCS COMM/fi5.04.2025 [BANK 0F05.08.20[23.08.2025 26.08.2025/04.09.202 [24.09.2025 [24.09.20 [NIL
[EXTENSIO[RECOVERY  |401/2025 IMAHARASHTR [25 5
[N BLOCK, A VS GEETA|
[TIS IGUPTA
[HAZART
ICOURTS,
[DELHI
301, SUIT FORCS COMMp26.10.2024 NEELAM =~ f-----mme 28.08.2025 28.08.2025[02.09.202 [-—----- f--rem- INIL
[EXTENSIO[RECOVERY [1191/2024 ISHARMA VSp-- 5
IN BLOCK, ISAMEER SAILS
[TIS
[HAZARI
ICOURTS,
[DELHI
1301, ISUIT FORCS COMMj25.02.2023 [S.C JINDAL VS12.08.20[27.08.2025 29.08.2025/01.09.202 [26.09.2025 [26.092  [NIL
[EXTENSIO RECOVERY [359/2023 ISHRI BASHI25 5
[N BLOCK, RAM  VEERO|
[TIS [DEVI JAIN
[HAZART
ICOURTS,
[DELHI
01, ISUIT FORCS COMM-03.02.2024 [CANARA BANK}--------- 101.09.2025 101.09.2025 [10.09.202 [25.09.2025 [25.09.202{NIL
[EXTENSIO RECOVERY [194/2024 [VS RAJENDER| 5 5
[N BLOCK, [PRASHAD
TIS IGOEL
[HAZART
ICOURTS,
[DELHI
1301, [SUTT FOR(CS COOMMj25.02.2023 PJEET INDIAf-------- 23.09.2025 24.09.2025/04.10.202 |09.10.2025 [09.10.202NIL
[EXTENSIORECOVERY [358/2023 [PVT. LTD. V§|
IN BLOCK, ICHHEDAS
[TIS IGRAH UDYOG
[HAZART
ICOURTS,
[DELHI
I2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS(COMM) [1037/2024 [19.09.2024 [NEERAJ NATH/02.06.2002.09.2025 102.09.2025[02.09.202 [18.10.2025 [27.10.202
IDISTRICT JUDGH| ISHARMA VS5 12.09.2025 12.09.2025 |5 5
I((COMMERCIAL COURT)-02 TJAY KUMAR| [23.09.202
@ VIJAY 5
1306 ICS (COMM) [386/2025 [07.04.2025 [SURYA ROSHNI[22.08.20/30.08.2025 130.08.2025/08.09.202 [10.10.2025 [27.10.202
ILTD VSi25 16.09.2025 16.09.2025 |5 B
ICHOLAMANDL [22.09.202
IAM MS| 5
IGENERAL
INSURANCE
ICO. LTD
1306 ICS (COMM) [147/2023 23.01.2023 [CAPITAL HIND[]25.08.20/04.09.2025 04.09.2025[11.09.2025[10.10.2025 [27.10.202
[FINANCE ~ VS|o5 17.09.2025 17.09.2025 [20.09.202 5
IVIKRAM 5
ISHARMA
1306 ICS (COMM) [719/2024 02.07.2024 [M/S  JAGRITI[27.08.20|06.09.2025 06.09.2025[11.09.2025[10.10.2025 [29.10.202]
[PLASTICS LTDps5 20.09.2025 20.09.2025[25.09.202 5
[VS. M/S VASU| 5
IMET PLAST|
PVT LTD
1306 ICS (COMM) |469/2025 [01.05.2025 [M/S RK GOEL30.08.2 06.09.2025 06.09.2025[20.09.202 [31.10.2025 [04.11.202
IABHEY KUMARO025 27.09.2025 27.09.2025 |5 b
JAIN VS MCD 10.10.2025




DISTRICT

COURT

CASETYPE CASE NO.

DATE
REGI

NAME

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

[MS. DEVENDER KUMARICENTRAL 1303, ISUIT FORICS(COMM) [14.02.2025 |ARVIND 01.08.20(03.09.2025 03.09.2025[12.09.2025[12.09.2025
ISHARMA, DISTRICT JUDGE,| [EXTENSIO RECOVERY |NO 192/2025| IGUPTA VS ICICIj25
ICOMMERCIAL COURT-03 IN BLOCK, [BANK. LTD
[TIS
[HAZART
ICOURTS,
IDELHI
1303, ISUIT FORCS(COMM) [14.11.2024 WJASCH FOILS08.08.2 [25.08.2025 25.08.2025/01.09.202 [15.09.2025
[EXTENSIO RECOVERY [NO VS M/S INVIXOo25 5
[N BLOCK, 1246/2024 [TRADING
[TIS [PVT.LTD
[HAZART
ICOURTS,
IDELHI
1303, ISUIT FOR[CS(COMM) 30.04.2025 [VIKAS GOEL VS}11.08.20 [16.09.2025 16.09.2025 [22.09.202 [22.09.2025
[EXTENSIO RECOVERY [NO MCD 25
[N BLOCK, k63/2025
[TIS
[HAZART
ICOURTS,
IDELHI
1303, ISUIT FOR(CS(COMM) [24.03.2025 [SAHIL DUGAL [11.08.20 (09.09.2025 09.09.2025[16.09.202522.09.2025
[EXTENSIORECOVERY [NO33/2025 'S MCD 25
[N BLOCK,
[TIS
[HAZART
ICOURTS,
[DELHI
1303, ISUIT FORCS(COMM) [03.05.2025 [M/S R. K. GOEL12.08.20(12.09.2025 12.09.2025 [18.09.2025[18.09.2025
[EXTENSIO RECOVERY [NO 477/2025 IABHEY KUMARp5
IN BLOCK, AIN VS MCD
[TIS
[HAZART
ICOURTS,
IDELHI
1303, ISUIT FORCS(COMM) [08.09.2022 AXIS BANK[21.08.20(11.09.2025 11.09.2025 [23.09.202 [23.09.2025
[EXTENSIO[RECOVERY [NO ILTD VS GULAB_25 5
[N BLOCK, 2139/2022 ICHAND
[TIS ICHHAJER
[HAZART
ICOURTS,
IDELHI
1303, ISUIT FORCS(COMM) [24.02.2024 [M/S S. D. AGROR3.08.2024.09.2025 24.09.2025[26.09.202 [26.09.2025
[EXTENSIO RECOVERY [NO 291/2024] PVT. LTD VSpks
[N BLOCK, M/S
[TIS [BHUVANESHI,
[HAZART [PROP.
ICOURTS, INAYAK
[DELHI ISHENOY
[MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS(COMM)- [25.02.2025 [STATE  BANK[20.08.2 [PE-02.09.2025 ANDBEFORE [BEFORE [BEFORE INIL
[DISTRICT JUDGE), [EXTENSIO 222/2025 OF INDIA VS/o25 03.09.2025 DE-PE- IDE- 13.10.2025
ICOMMERCIAL COURT-04 [N BLOCK| RITU & ANR 22.09.2025 02.09.2025[22.09.202
[THC 1&23.09.2025 5
[DELHI
1304 [RECOVERY [CS 08.05.2025 |ASHOK 21.08.20 PE- 4.09.2025 ANDBEFORE [BEFORE BEFORE INIL
[EXTENSIO (COMM)572/ IKANODIA V/Sp5 106.09.2025 DE-PE- [DE- 24.09.2025
IN BLOCK| 2024 SH. BAL} 15.09.2025 AND(06.09.2025[16.09.2025|
[THC ISWAROOP 16.09.2025
[DELHI
ISH. MANOJ KUMARICENTRAL INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-05
ISH. NEELAM SINGH, DJ|ICENTRAL [NIL
ICOMM-06 TIS HAZRI COURT]|
ICENTRAL DELHI
ISH. MUKESH KUMAR|CENTRAL 1302 ICS(COMM) [1412/2024 [20.12.2024 [M/S PAUL11.07.20 [25.08.2025 25.08.2025[25.08.202 [15.09.2025 8.09.2025
GUPTA, DISTRICT JUDGE, IMOTORS ~ VSPs 5 (DE)
ICOMMERCIAL COURT-07 M/S YFC|
[PROJECTS PVT,|
[LTD.
1302 ICS(COMM) [1315/2024 [28.11.2024 [BANK 0F30.06.20/03.09.2025 03.09.2025/03.09.202 16.09.2025 10.09.2025
BARODA  VSes (DE)
[ROHIT
ISH. GORAKH NATH|CENTRAL |NIL

[PANDEY, DISTRICT JUDGE,
ICOMMERCIAL COURT




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS
9 [SH. DEEPAK GARG,|CENTRAL |NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-09
o [SH. AJAY PANDEY,/CENTRAL [307 ICIVIL ICS/COMM/6/16-01-2025 [M/S RAM}--- -—- -—- F--- [— F--- -—-
[DISTRICT JUDGE), [7/2025 INIWAS  GOEL
ICOMMERCIAL COURT 'S MUNICIPAL
ICORPORATION
IOF DELHI
07 ICIVIL ICS/COMM/1 27-11-2024 [PUSHPA GOEL|
310/2024 VS KANTA|
IGOEL
1307 ICIVIL ICS/COMM/3(09-01-2025 [BANK OF|
l0/2025 IMAHARASHTR
A VS M/S
[IDHAROR
[PHARMACEUTT]|
ICALS
1307 ICIVIL ICS/COMM/8p27-05-2023 [VED PRAKASH
63/2023 IGUPTA VS|
ISAHIL SAREEN
07 ICIVIL ICS/COMM/7 17-01-2025 [CANARA BANK|
6/2025 VS MANISH]|
IMEHRA
1307 ICIVIL ICS/COMM/422-04-2025 [STATE  BANK|
28/2025 OF INDIA VS|
MR. ABIN|
[THOMAS
11 [SH. S.S RATHI, DISTRICTICENTRAL [310 ICS (COMM) [CS 08-04-2025 |Allwin Decor26.08.20/PE- 02.09.2025 - |As pe
WUDGE, COMMERCIAL (COMM)/391 Private limitedi25 rder,
ICOURT /2025 fthrough its AR| plaintiff to|
|[Ankit Chaurasial ffile list of|
Vs Anshu| witnesses,
(Chawla if any,
ithin
1 £
10 ICS (COMM) [CS 21-04-2025 JATIN 21.08.20 PE- 03.09.2025 - |As per]
(COMM)/42 ICHADHA Vsi25 rder, list|
2/2025 ISUNIL YADAV f
vitnesses
e filed|
within  af
week from|
lon dain of
310 ICS (COMM) [CS 01-07-2025 [SUNITA  JAIN[26.08.20[PE-08.09.2025 - |As per
(COMM)/710 Vs KAPILR25 rder,
/2025 [KUMAR plaintiff to|
ffile list of]
witnesses,
if any,
within  af
L fr
1310 ICS (COMM) [CS 131-05-2025 |[SURYA ROSHNI[14.08.20[- LC |As pe
(COMM)/63 ILIMITED Vsi25 lappointed jorder,
6/2025 ISANJAY ifor [parties  to|
IKUMAR levidence  ffile list of]
[TIWARI recording  [witnesses,
if any,
vithin 15|
d £
10 ICS (COMM) [CS 03-06-2025 BANK OFj12.08.20}- ILC IAs per
(COMM)/65 BARODA Vsi25 lappointed jorder,
l2/2025 Mahender ifor [parties  to|
[Kumar levidence ffile list off
recording [witnesses,
if any,
vithin 15|
dove £
2 (SH. RAVINDER BEDIL/CENTRAL [NIL
[IDISTRICT JUDGE,
ICOMMERCIAL COURT
13 [SH. M.K NAGPAL, DISTRICTICENTRAL |NIL
WUDGE, COMMERCIAL
ICOURT




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS

14 SH. ASHUTOSH KUMAR,WEST [NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)

5 [MS. VINEETA GOYAL,WEST CS 17-01-2025 [KASHIF VSp2-08- |NIL INIL INIL INIL INIL INIL
[DISTRICT JUDGE| (COMM)/43/| ISHAHNAZ 2025
((COMMERCIAL COURT)-02 2025 IMALIK

CS 10-09-2024 M/S OMSONSj19-08- [NIL INIL INIL INIL INIL NIL
(COMM)/787| IMARKETING [2025
/2024 IPVT LTD VS|

IM/S GEE GEE|

IDISTILLERY

[PVT LTD
CS 18-01-2025 [M/S BEST/06-08- |NIL INIL NIL INIL [NIL NIL
(COMM)/46/ TECH PIPES2025
2025 [LLP VS M/S

[ROYALGOLF

[LINK CITY|

[PROJECTS PVT|

ILTD.

16 [SH. RAGHUBIR SINGH,'V_VEST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

17 SH. SANJEEV AGGARWAL,WEST [INIL
[IDISTRICT JUDGH
I((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICTWEST [NIL
WUDGE (COMMERCIAL/

ICOURT)

o [SH. NARESH KUMARWEST INIL
IMALHOTRA, DISTRICT]|
WUDGE (COMMERCIAL
ICOURT)

20 (SH. PULASTYAINEW DELHI 1 ICS(COMM) [655/2020  [24.12.2020 [KARISHMA 12.08.20WITHIN ONEWITHIN |NOT [DATE NOTDATE [FINAL
IPARAMCHALA, DISTRICT] ISAYAROBA 25 WEEK IONE [FILED IGIVEN INOT JARGUMEN|
WUDGE (COMMERCIAL INAIK VS. DR| WEEK IGIVEN [T/
ICOURT)-01 IADARSH BEHL 26.09.2025

[21 [SH. BALWANT RAI BANSAL,NEW DELHI f25 ICS (COMM.) (649 /2024 [16.08.2024 [STATE  BANK5.08.20(WITHIN ONEWITHIN [NOT IDATE NOTDATE IMISC.
[IDISTRICT JUDGE (OF INDIA 25 WEEK IONE [FILED IGIVEN INOT IAPPREAN
I((COMMERCIAL COURT) Vs WEEK IGIVEN |CE

MR. A. SAS] [07.11.2025
IKUMAR
ICS (COMM.) (918 /2024 [18.11.2024 |MANJUSHA  [12.08.20WITHIN ONEWITHIN [NOT IDATE NOTDATE  MISC.
[HEALTHCARE |25 WEEK IONE [FILED IGIVEN INOT IAPPREAN
[PVT LTD WEEK IGIVEN [CE
Vs 108.01.2026
PUNJAB|
INATIONAL
BANK
ICS (COMM.) (78 / 2025 03.05.2025 M/S  OMSONS|2.08.20WITHIN ONEWITHIN |[NOT [DATE NOTDATE MISC.
IMARKETING |25 WEEK IONE [FILED IGIVEN INOT IAPPREAN
[PVT LTD WEEK IGIVEN [CE
Vs 20.12.2025
M/S SARTAJ|
[HOTEL
IAPARTMENTS
ANID
ICS (COMM.) 870/ 2022 |29.10.2022 [RISHABH 18.08.20 WITHIN ONEWITHIN |NOT IDATE NOTDATE IMISC.
IMOTORS  PVTj2s5 WEEK IONE [FILED IGIVEN INOT IAPPREAN
ILTD WEEK IGIVEN [CE
VS [09.02.2026|
MS GARGA|
INTERNATION
AL PVT LTD
ICS (COMM.) 1494 /2024 |06.06.2024 DEUSTCHE  [21.08.20[WITHIN ONEWITHIN |[NOT IDATE NOT|DATE  [MISC.
BANK AG 25 [WEEK IONE [FILED IGIVEN NOT IAPPREAN
Vs WEEK IGIVEN [CE
M/S  FAST| [05.01.2026
[TRACK
ISERVICES AND)|
ORS.




[MA. HIMANI MALHOTRA,|
IDISTRICT JUDGH
(COMMERCIAL COURT)-03

DISTRICT COURT

ROOM
INEW DELHI [NIL

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

23 [MS. SAVITA RAO, DISTRICT|SOUTH 2, NEWCIVILSUIT [CS (COMM)06.05.2024 TRAVEL 04.08.2 |08.09.2025 WITH IN[]23.09.202 NIL INIL INIL
WUDGE(COMMERCIAL ICOURT 221/24 ISOLUTIONS VS o025 15 DAYS |5
ICOURT) IBLOCK-I [WORLD

[TRAVEL

INTERNATION

IAL
12, NEWCIVILSUIT [CS (COMM)g20.12.2024 M S OFB TECH04.08.2 [20.08.2025 INIL INIL INIL 10.10.202 |NIL
ICOURT 559/24 PVT LTD VS.o25 5
IBLOCK-I [VINAYAK

[POLYPIPES PVT|

ILTD
12, NEWCIVILSUIT [CS (COMM)10.01.2025 [RUBICON 14.08.20(18.09.2025 WITH INjo9.10.202 NIL INIL INIL
ICOURT 10/25 INSPECTION |25 15 DAYS |5
[BLOCK-I ISYSTEMS PVT]|

ILTD VS. PARAS|

[RAILTECH PVT|

ILTD
2, NEWCIVILSUIT [CS (COMM)p2.12.2021 [MUNICIPAL 20.08.2022.09.2025 WITH INNIL INIL INIL INIL
ICOURT 1392/21 ICORPORATION |25 15 DAYS
IBLOCK-I OF DELHI VS|

IM/S. SHRI SAI|

[NATH

[ENTERPRISES

24[MS. ANURADHA SHUKLASSOUTH [INIL
[BHARDWAJ, DISTRICT|
WUDGE(COMMERCIAL
ICOURT)

25 [SH. SANDEEP YADAV ISOUTH [NIL

26 (SH. SANJEEV KUMARISOUTH [NIL
ISINGH, COMMERCIAL
ICOURT.

27 |ISH. LOKESH KUMAR[SOUTH ko, NEWCS/COMMER CS/COMM/3[13-01-2023 [PANASONIC 15-01- |- 09-10- F - F [03-09-
ISHARMA, DISTRICT] ICOURT ICIAL 13/2023 ILIFE 2024 2024 2025
WUDGE(COMMERCIAL IBLOCK-II ISOULUTIONS
ICOURT) INDIA P. LTD.,|

Vs AMIT)

IENTERPRISES
ko, NEWCS/COMMER|CS/COMM/3[27-11-2019 |ASHISH 19-02- |- 24-04- - F - 3-09-
ICOURT  [CIAL 84/2019 IAGGARWAL VSk024 2024 2025
BLOCK-IT IM/S  RACING|

[PROMOTIONS

IP. LTD.
ko, NEWCS/COMMER CS/COMM/6[24-11-2022 M/S POTHOS?21.02.20| 26-04- F F F [10-09-2025|
ICOURT ICIAL 60/2022 ISOLUTIONS VSi24 2024
[BLOCK-II M/S D. K|

ICHEMICALS P,

[LTD
ko, NEWCS/COMMER CS/COM/12/|04-01-2022 MERCHANTS [22-02- | 130-04- F - F [19-08-2025
ICOURT ICIAL 2022 ICOURIER P.e024 2024
[BLOCK-II ILTD. VS SURYA|

ICARGO
ko, NEWCS/COMMER|CS/COM/60 [26-08-2023 [IV 130-05- |- - F F F [11-09-2025
ICOURT ICIAL 9/2023 ICOMMUNICATI]2024
[BLOCK-II ION VS JAKSON|

[LTD.
ko, NEWCS/COMMER CS/COM/38 |08-06-2023 M/S NLMKji0-07- |- 14-05-2025} s F [12-09-2025
ICOURT ICIAL 2/2023 INDIA SERVICE]2024
[BLOCK-II ICENTER VS|

[POSCO

IPOGGENAMP

[ELECTRICAL

STEEL




DISTRICT COURT DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM
ko, NEWCS/COMMER CS/COM/23 [04-09-2024 [M/S PUNAMp3-07- | 28-10-2024f - F [01-09-2025)
ICOURT ICIAL l4/2020 [PRIYADARSHI [2024
[BLOCK-II INI VS AMMAN|
[ULLAH
ko, NEWCS/COMMER CS/COM/54 [27-09-2023 |AKMY 25-09- |- 26-11-2024 | F F [19-09-2025
ICOURT ICIAL l4/2023 [BUILDCON  P.2024
IBLOCK-II ILTD. VS SMC|
[ENTERPRISES
[P. LTD.
ko, NEW|CS/COMMER [CS/COM/47 (08-10-2024 [MRS. BALAl1-02- |- 26-11-2024 [ - F [17-09-2025
[COURT ICIAL 3/2024 IDEVI VSi2025
IBLOCK-IT IMUNICIPAL
ICORPORATION
(OF DELHI
28[SH. LAL SINGH, DISTRICT|SOUTH-EAST[18 BLOCK 1CS(COMM) [19/2021 07-01-2021 |AKSHAT 05-08- [26-08-2025 26-08- [24-09- [24-09-2025 [11-09-
JUDGE IGUPTA VS M/Spo25 2025 2025 2025
ICHARITABLE
[PHARMACY
29 [MS. NIKHIL CHOPRA,[SOUTH-EAST 14 ICOMMERCIA|CS/COMM/118.03.2025 [THE JAMMU|04.08.2 [WITHIN 15 DAYS [04.09.2025[ L L -
IDISSTRICT JUDGE IL 95/24 IAND KASHMIR025
[BANK VS,
ISANJEEV
IKUMAR
ICS/COMM/9[29.01.2025 [LAXMI RAI VS.05.08.20WITHIN 15 DAYS  [16.09.2025] L L -
/25 ISUNIL KUMARP5
ISINGH
ICS/COMM/2[27.03.2025 [M/S E3 PANEL05.08.20(WITHIN 15 DAYS  |01.09.2025| L L -
55/25 INDUSTRIES |25
[VS. ANOOP|
IGOYAL
ICS/COMM/506.06.2025 [CANARA BANK8.08.2 WITHIN 15 DAYS |04.09.2025| L L -
l00/25 IVS. VINODp25
[KUMAR
ICS/COMM/103.02.2025 [STATE  BANK}1.08.20 WITHIN 15 DAYS  [11.08.2025 | L L -
07/25 OF INDIA VS5
[PARVIND
[KUMAR
ICS/COMM/2(03.08.2024 BHUSHAN 13.08.20 WITHIN 15 DAYS  |06.09.2025| L (- -
955/24 [DEALMARK VS.]25
[RAJAN
ICONSTRUCTIO
N
ICS/COMM/4[21.05.2025 [SHIV 18.08.20WITHIN 15 DAYS  |03.09.2025| L - -
l44/25 IASSOCAITES VS5
[KHAO GALI
IRESTURANTS
ICS/COMM/2(06.03.2023 MINOSHA 20.08.2 WITHIN 15 DAYS  [13.10.2025 | L L -
136/23 INDIA VS.o25
[DHARAM
IDIGITAL
ICS/COMM/4/02.06.2025 [MIRZA MOHD.20.08.2 WITHIN 15 DAYS [22.09.2025| L L -
76/25 IKHALID VS. Rp2s
IAND R|
ICONSULTING
ICS/COMM/724.01.2025 BENTLEY 20.08.2 WITHIN 15 DAYS  |04.09.2025| L L -
0/25 ISYSTEMS  VS/o25
[HNR PRASAD




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS

ICS/COMM/330.04.2025 [BLUE DART]23.08.20WITHIN 15 DAYS  [27.08.2025| (- | -
59/25 [EXPRESS  VS|25

IM/S MADHA

[TECHNOLOGIE

S
ICS/COMM/2[24.03.2025 [WOODLAND  [27.08.20(WITHIN 15 DAYS  [12.09.2025| L L (-
23/25 [WORKS INDIAR5

[VS. YES BANK|

[LTD.
ICS/COMM/217.03.2025 [STATE  BANK[28.08.20WITHIN 15 DAYS [03.09.2025| [ | |
12/25 OF INDIA VS.|25

[PREM KUMAR
ICS/COMM/2(04.04.2025 M/S 29.08.20WITHIN 15 DAYS  |05.12.2025| - (- |
51/24 ICONVVERGIA |25

[VS. RAMESH

BABU

I30|SH. VRINDA KUMARI ISOUTH-EAST [NIL

31 [MS. ANU GROVER BALIGA [SOUTH-EAST[1 [COMMERCIAICS COMM /45734 INARESH k5862 [30/07/25 &-- F- - F- PE-

IL SUIT 217/25 [KUMAR 13/08/25 [15.10.25,17.
IBHARDWAJ VS, [10.25,27.10
ISATISH 125,28.10.2
IKUMAR 5 DE-
17.11.25 &
18.11.25
N
ICOMMERCIA|CS COMM/44907 IHARI KRISHANY5863 [30/07/25 &-- - - - IPE-
IL SUIT 1191/22 [VS. T R| 13/08/25 29.10.25,
ISAWHNEY 0.10.25
IMOTERS  PVT] IDE-
[LTD 10.11.25
l11.11.25

132 |SH. BHUPESH KUMAR ISOUTH-EAST [NIL

I33MS. NEERA BHARIHOKE,SOUTH-EAST|NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

134 [MS. NIRJA BHATIAISOUTH-EASTNIL
[DJ(DIGITAL)-07, SOUTH]|
[EAST DISTRICT,

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST [NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

I36[SH. DEVENDER KUMAR,EAST 209 RECOVERY (38/2025 06-02-2025 OM PRAKASH|/01-05- [NIL INIL INIL INIL INIL IP.E.-04-
IDISTRICT JUDGE| [BANSAL VS.|2025 9-2025,
I((COMMERCIAL COURT) IPTYUSH GUPTA [06-09-

2025,10-
l09-2025,
IDE-17-09-
2025, 18-
9-
2025,19-
209 [RECOVERY [109/2025 07-04-2025 [KALKI 12-08- [NIL INIL INIL INIL INIL IPE-24-09-
ILIGHTING LTD.l2025 2025, 25
IVS. SHIVAM| 9-2025,
[ELECTRICALS 26-09-
2025 DE|
8-10-
2025, 09
l10-2025,
l10-10-2025
[209 RECOVERY [27/2025 27-01-2025 [BANK OFj19-08- |NIL INIL INIL INIL INIL [PE-09-09-
[BARODA VS.2o25 2025, 11
IPANKAJ YADAV| 9-2025,
D.E.-16-09-|
2025, 18
09-2025,
23-09-
2025




DISTRICT

COURT

CASE TYPE

CASE NO.

DATE

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS

209 06-11-2024 INDIAR1-08- [PE-12-09-
2025, 15
9-2025,
[16-09-2025
D.E.-24-
9-2025,
26-09-
2025,

EMS. RUBY ALKA GUPTA,EAST [NIL
IDISTRICT JUDGE|
((COMMERCIAL COURT)

138 |SH. SANJEEV KUMAR[NORTH-EAST201 1 CS 83/2024 [RAMANDEEP |04-08- [WITHIN 10 DAYS |YES INO 3 DAYS[TO BEJ19-08-2025|
[MALHOTRA, DISTRICT (COMMERCI ISINGH VSro25 [PRIOR TOHEARD |- D.E. 27
WUDGE (COMMERCIAL)-01 IAL)/CIVIL [HARMEET [FINAL ON  27-08-2025 |

ISINGH IARGUMEN [08-2025 [FINAL
T IARGUMEN|
TS
2 CS 42/2025 IDEEPA VSjo5-08- [WITHIN 10 DAYS [YES INO 3 DAYS|[TO BEj04-09-
(COMMERCI [ANUPAMA 2025 [PRIOR TOHEARD [2025 — P.E|
IAL)/CIVIL ISINGH [FINAL N 24-10-09-2025|
IARGUMEN [09-2025 |- D.E. 24
T 09-2025 |
[FINAL
IARGUMEN]|
TS
3 ICS 5/2025 ICREDOLOGY |06-08- [WITHIN 10 DAYS |YES INO 3 DAYS[TO BEj06-09-
(COMMERCI ISERVICES 2025 [PRIOR TOHEARD [2025 - P.E,
IAL)/CIVIL IPRIVATE [FINAL ION  27-17-09-2025
LIMITED VS JARGUMEN [09-2025 |- D.E. 27
TIJARA T 09-2025
[ENTERPRISES [FINAL
IAND OTHERS IARGUMEN|
TS
23 ICS 18/2025 [VARUN VERMA{07-08- WITHIN 10 DAYS [YES [NO 3 DAYS[TO BEj28-08-
(COMMERCI Vs DANISHRo25 [PRIOR TOHEARD [2025 —
IAL)/CIVIL IANSARI [FINAL N  25-P.E. 11-09-
IARGUMEN [|09-2025 [2025 -
T ID.E. 25-09-
2025 E
IFINAL
JARGUMEN|
TS
5 CS 51/2025 IBANK OFo08-08- |[WITHIN 10 DAYS [YES [NO 3 DAYS|[TO BEj01-09-2025]
(COMMERCI IMAHARASHTR [2025 [PRIOR TOHEARD |- P.E. 15
IAL)/CIVIL A VS SHRI] [FINAL N  24-09-2025 —|
BABU KHAN IARGUMEN [09-2025 [D.E. 24-09-
T 2025 E
IFINAL
IARGUMEN]|
TS
6 CS 4/2025 IMR ABHISHEK13-08- [WITHIN 10 DAYS |YES INO 3 DAYS[TO BE]26-08-
((COMMERCI IAGGARWAL VSi2025 [PRIOR TOHEARD [2025 — P.E|
IAL)/CIVIL MR AQEEL [FINAL ON  16-04-09-
IAHMED IARGUMEN [|09-2025 [2025 -
T ID.E. 16-09-
2025 B
IFINAL
JARGUMEN|
TS
7 ICS 143/2024 IDEEPAK SINGH[19-08- |WITHIN 10 DAYS [YES [NO 3 DAYS[TO BEJ11-09-2025
(COMMERCI Vs MRP025 [PRIOR TOHEARD |- P.E. 23-
IAL)/CIVIL INASEEM [FINAL N 09-09-2025 —|
IAHMED IARGUMEN [10-2025 [D.E. 09-10
T 2025 -]
IFINAL
IARGUMEN]|
TS
[39[SH. BRIJESH KUMAR GARG [SHAHDARA jo01, NEW/CS(COMMER [FRAMINLISTING OFAFFIDAVI AFFIDAVI WRITTEN |ORAL IOTHER
ICOURT ICIAL) G THEWITNESS T ORT OFARGUMEN ARGUMEISTAGES/H
[BUILDING [[SSUES I[EVIDENCEWITNESS TS INTS [EARING
IDATE
1301, NEW|CS(COMMER [CS(COMM) [19.05.2025 [SUNIL VS M S05.08.20[NOT FILED INOT INOT INO [NO IPE
ICOURT  [CIAL) 328/2025 IDRAVYA o5 FILED  [FILED 21.08.2025
IBUILDING [PHARMACEUTI &
ICAL PVT LTD 22.08.2025
IDE
28.08.2025
&
Q anar
1301, NEWCS(COMMER [CS(COMM) [02.08.2024 [CANARA BANK(07.08.20[NOT FILED INOT INOT INO [NO IPE
ICOURT  [CIAL) 214/2024 S BINDU ANDp5 FILED [FILED 2.09.2025
[BUILDING IORS
09.09.2025
16.09.2025




DISTRICT

COURT
ROOM

CASE E

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGIL

NAME

1301, NEW|CS(COMMER [CS(COMM) [06.03.2025 METAL 18.08.20[NOT FILED INOT INOT INO INO PE
ICOURT ICIAL) 142/2025 IMONGER  VSg25 FILED [FILED 10.09.2025
[BUILDING IMANU BANSAL IDE
[12.09.2025
[FA
22.09.2025
1301, NEWCS(COMMER [CS(COMM) [21.04.2025 [M/ S EASY LIFE19.08.20NOT FILED INOT INOT INO INO IPE
ICOURT ICIAL) 247/2025 ISERVICES 25 FILED [FILED 18.09.2025
IBUILDING INDIA PVT LTD|
VS M/ S LIGIX|
IBUILDTECH
[PVT LTD
1301, NEWCS(COMMER [CS(COMM) [24.03.2025 [M/S THE?21.08.20NOT FILED INOT INOT INO INO IPE
ICOURT ICIAL) 179/2025 ISUPREME 25 IFILED [FILED [11.09.2025,
IBUILDING INDUSTRIES [15.09.2025
LTD VS M/S| IAND DE
ICOOL [17.09.2025,]
IATRWAYS 18.09.2025
[ENGINEERS [FA
oy 1 TN ,
1301, NEW|CS(COMMER [CS(COMM) [24.04.2025 [PRINCE 21.08.20 NOT FILED INOT INOT INO [NO [PE
ICOURT ICIAL) 263/2025 IKASHYAP  VSg25 FILED [FILED [16.09.2025,
[BUILDING [PRADEEP 20.09.2025
[KASHYAP IAND D
22.09.2025
23.09.2025
o
4o MS. KIRAN BANSAL,JSHAHDARA [|ROOM NOCOMMERCIACS COMM7-12-2024 HIMANSHU 01.08.20[NOT FILED INOT INOT INO- INO IPE /
IDISTRICT JUDGE), 208 L 624/2024 ICHITKARA VSi25 FILED [FILED 29.08.2025
I((COMMERCIAL COURT) IPREETI
[IKHURANA AND|
IORS
[ROOM NOCOMMERCIAICS COMM24-05-2025 MAHESH 11.08.20 [NOT FILED INOT INOT INO- INO IPE/10.10.2
208 IL 1345/2025 [KUMAR 25 [FILED [FILED 25
IDUDHANI VS|
[DANISH ALI
[ROOM NOICOMMERCIA|CS COMMp2-03-2023 KOMAL 12.08.20 NOT FILED INOT INOT INO- INO IPE/09.09.2
208 IL 106/2023 [PRASAD V/Ses5 IFILED [FILED 25
IGAURAV GERA
[ROOM NOCOMMERCIAICS COMM04-01-2025 [CANARA BANK19.08.20[NOT FILED INOT INOT INO- INO IPE/09.10.2
208 L 05/2025 VS JANMEJAYpR5 FILED [FILED 25
[KUMAR SINGH
[ROOM NOCOMMERCIAICS COMM09-12-2024 [RELIANCE 20.08.2 [NOT FILED INOT INOT INO- INO IPE/09.10.2
208 L 625/2024 [PROJECT  VSo25 FILED [FILED 25
IMAYANK GARG|
[ROOM NOCOMMERCIAICS COMM?20-08-2024 [CANARA BANKZ1.08.20NOT FILED INOT INOT INO- INO IPE/09.10.2
08 IL l446/2024 VS JAI MATAR5 IFILED  [FILED 25
IDIE GOODS|
ICARNER
[ROOM NOCOMMERCIAICS COMMZ3-05-2025 [NIKHIL JAIN]22.08.20NOT FILED INOT INOT INO- [NO IPE
[208 L 339/2025 S DEEPAK]25 FILED [FILED [13.10.2025
IGARG
[ROOM NOCOMMERCIAICS COMMPR0-09-2024 M/S A TO Z25.08.20[NOT FILED INOT INOT INO- INO IPE/16.10.2
208 L 1497/2024 ICARGO V/Si25 FILED [FILED 25
INTERNATION
[TRACTORS
[LIMITED
[ROOM NOCOMMERCIAICS COMMp7-01-2025 [M/S SIRI30.8.202NOT FILED INOT INOT INO INO IPE/23.09.2
208 IL 65/2025 INFINLEASE 5 IFILED  [FILED 25
[PVT LTD VS|
M/S KD
[HOUSING
IROOM NOCOMMERCIA|CS COMMp7-01-2025 [M/S SIRI30.8.202NOT FILED INOT INOT INO [NO IPE/23.09.2
08 IL 66/2025 INFINLEASE 5 IFILED  [FILED 25
PVT LTD VS|
M/S KD|
IHOUSING




DISTRICT

COURT

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

INFOEDGE PVT|
ILTD

ROOM REGI NAME VS
[ROOM NOCOMMERCIAICS COMMp7-01-2025 [M/S CAPRISO30.8.202NOT FILED INOT INOT INO INO PE/23.09.2
208 L 67/2025 [FINANCE LTD}5 FILED [FILED 25
VS M/S JAK
INFRASTRUCT
[UCTURE
l41[SH. SANJAY SHARMA-IIJSHAHDARA j03, NEWCS(COMMER [CS(COMM) [17.04.2025 MADHAV 01.08.20[NOT FILED INO INOT INO INO
IDISTRICT JUDGE), ICOURT ICIAL) 236/2025 ICOTEX PVT25 [FILED
ICOMMERCIAL COURT IBUILDING ILTD VS DLITE
[FOAM PVT LTD|
& ORS
1303, NEWCS(COMMER [CS(COMM) [19.09.2024 [SACHIN 04.08.2 [NOT FILED INO INOT INO INO
ICOURT ICIAL) 494/2024 ICHANDOK VSo25 [FILED
IBUILDING ISAXENA
IMARINE TECH|
[PVT LTD
1303, NEW|CS(COMMER [CS(COMM) [24.02.2025 [IDBI BANK LTD07.08.20[NOT FILED INO INOT INO [NO
ICOURT ICIAL) 114/2025 S SUBHASHp5 [FILED
[BUILDING ICHAND
1303, NEW|CS(COMMER [CS(COMM) [05.10.2023 [NARESH 07.08.20[NOT FILED INO INOT INO INO
ICOURT ICIAL) 194/2023 [RASTOGI VSi25 [FILED
IBUILDING IDEEPAK
1303, NEW|CS(COMMER [CS(COMM) (08.04.2025 [IDBI BANK VS07.08.20[NOT FILED INO INOT INO INO
ICOURT ICIAL) 218/2025 ISATENDER 25 [FILED
IBUILDING [KUMAR
[VERMA
1303, NEW|CS(COMMER [CS(COMM) (01.05.2025 [PANKAJ JAIN07.08.20[NOT FILED INO INOT INO [NO
[COURT ICIAL) 277/2025 VS NITINpRs5 [FILED
IBUILDING IAGGARWAL &
IANR
1303, NEW|CS(COMMER [CS(COMM) [17.12.2024 [M/S SHRI08.08.2 [NOT FILED INO INOT INO INO
[COURT ICIAL) 639/2024 IGOVIND 025 [FILED
IBUILDING IAGENCIES VS|
IALFA
[DISTRIBUTOR
1303, NEW|CS(COMMER [CS(COMM) [02.04.2025 [M/S NEC WIREj11.08.20 [NOT FILED INO INOT INO INO
ICOURT ICIAL) 190/2025 IAND CABLESP5 [FILED
IBUILDING [PVT LTD VS|
M/S VP
IASSOCIATES &
IANR
1303, NEW|CS(COMMER [CS(COMM) (04.04.2025 [PUNJAB AND12.08.20NOT FILED INO INOT INO [NO
ICOURT ICIAL) 203/2025 ISIND BANK VSi25 [FILED
IBUILDING [DEEPAK
[KUMAR JAIN
1303, NEWCS(COMMER [CS(COMM) [31.05.2025 |AKASH DEEP[12.08.20NOT FILED INO INOT INO [NO
ICOURT ICIAL) 365/2025 S PAWAN]25 [FILED
[BUILDING [KUMAR
1303, NEW|CS(COMMER [CS(COMM) [03.01.2025 [SHREE JAINn3.08.20NOT FILED INO INOT INO INO
ICOURT ICIAL) l01/2025 IDURGE DIje5 [FILED
[BUILDING ICUTTING VS|
M/S ARV
IMPORT
[EXPORT
B03, NEWICS(COMMER [CS(COMM) [07.04.2025 M/S U & 118.08.20[NOT FILED INO INOT INO INO
ICOURT ICIAL) 210/2025 [FASHION  PVTj25 [FILED
[BUILDING ILTD VS M/S|
MAGSON
ICREATIVE
IAPPAREL PVT|
ILTD
1303, NEW|CS(COMMER [CS(COMM) (08.05.2025 [M/S EASY TRIP[19.08.20NOT FILED INO INOT INO [NO
ICOURT ICIAL) 208/2025 IPLANNERS LTDj25 [FILED
IBUILDING VS M.§
ISANSKRITI




DISTRICT

COURT
ROOM

1303, NEW|
ICOURT
[BUILDING

CASE TYPE

ICS(COMMER
ICIAL)

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

K¥2|SH. PAWAN KUMAR MATTOSHAHDARA

IDJ (COMM-04)

IC.NO 304

(COMMERCIA|
L

CS(COMM)/
219/2025

ILEENA
RGANICS
IPVT. LTD,
VS  NIMLA|
IORGANICS
IPVT. LTD.

l04-08-2025

INOT
[FILED

INOT FILED

INOT
FILED

INOT
[FILED

[NOT FILED

[P.E. 06
10-2025

CS(COMM)/
568/2024

[FOOTCARE
INTERNAIO
INAL VS M/S
IMAYASHEE
L  RETAIL
INDIA
LIMITED

18/08/2025

INOT
[FILED

INOT FILED

INOT
[FILED

INOT
[FILED

[NOT FILED

PE 15
10-2025

ICS(COMM)/
213/2025

[CANARA
IBANK \E
IRAVI

"HAND

[20-08-2025

INOT
[FILED

INOT FILED

INOT
FILED

INOT
[FILED

[NOT FILED

[P.E. 04
l11-2025

CS(COMM)/
220/2025

IDBI BANK29-08-2025

ILTD. \E
SHOKIN ALI

INOT
[FILED

INOT FILED

INOT
FILED

INOT
[FILED

INOT FILED

P.E. 14
[11-2025

43[MS.  PREETI  AGARWAL
IGUPTA, DISTRICT JUDGE,|
(COMMERCIAL COURT)

INORTH-
WEST

lio6

ICIVIL

165/24

04-08-2025

[RAMAKRISHN
A ELECTRO|
ICOMPONENTS
\&}
ISFROVOTECH
[POWER
ISYSTEM LTD

385/21

05-08-2025

S R RISING PVT
ILTD VS APEX|
IBUILDECH PVT]
ILTD

118/22

05-08-2025

[HD GALAXY VS|
IMASTER TILES

969/22

l05-08-2025

[VISHAL PIPES|
ILTD. VS OM|
TRADING
I(COMPANY

916/22

07-08-2025

IDEVANS
IMODERN
BREWERIES
ILTD VS KAVITA|
ISHARMA

177/23

08-08-2025

ZAKIR
HUSSAIN VS|
[THE NEW|
[INDIA
IASSURANCE
ICO. LTD.

85/23

[12-08-2025

IBEIJING
[TTANCHUANG
[HAORUI
[TRADING CO,|
ILTD. \E
IMUTHA IMPEX

600/21

13-08-2025

(OSWAL CABLE|
[PRODUCTS PVT]
ILTD \E
IRISHABH JAIN

503/22

18-08-2025

ICROCS INC VS|
IRAJASTHAN
[FOOTWEAR
IAND ORS.




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIS T NAME VS
k25/19 19-08-2025 [NEW
IMANGALAM
ISALES VS A
INARENDRA

l265/21 20-08-2025 [SWITCHER
INDIA LLP VS
ABHIJIT
SINGH

1880/23 20-08-2025 [ABHIJIT
ISINGH AND)|
ISWITCHER
INDIA LLP

622/21 21-08-2025 [SHREE BALAJI|
IMPEX VS|
ISINGH
BROTHERS
IAND ORS.

687/22 21-08-2025 [MAHENDER

PAL MAGGON|
S BOSCH]

[LIMITED

862/22 21-08-2025 [BOSCH LTD VS|
MAHENDER
IMAGGON

1336/23 21-08-2025 [MAHENDER
IPAL MAGGON|
VS BOSCH]
[LIMITED

543/21 25-08-2025 AUTO
LOGISTICS
INDIA VS NEW|
INDIA
IASSURANCE

176/22 25-08-2025 [SANJAY
IBANSAL VS|
RASHID
[HUSSAIN
IKURESHI

1833/22 26-08-2025 MOHAN
INFINITY VS|
IMPACT
ICABLES

795/22 28-08-2025 HVR SOLAR|
IPVT LTD VS|
IQUIKPOWER
INDUSTRIES
INDIA LLP

44 [SH.VINOD YADAV 205 ICIVIL ICS/COMM./ 19.07.24 [PANKAJ 02.08.25
158/24 IGUPTA VS,
[FIRST  CLICK|
IDIGIPIC  PVT,|
[LTD.

ICS/COMM./ 13.01.20 M/S S N| 4.08.25
13/20 IGUARDS VS,
M/S CASA|
[LIMA
IBANQUET
[HALL AND|
ORS.

ICS/COMM./ 20.08.24  [VIPUL 5.08.25
503/24 IOVERSEAS
IPVT. LTD. VS|
M/S RDHS|
ICORPORATION
ILTD.




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
ICS/COMM./ [p2.01.25 JAY KUMAR| [06.08.25
u7/25 [TRADING  AS|
JAY CHEMICAL|
[WORKS VS,
[RISHI KUMAR

ICS/COMM./ p2.01.25 JAY KUMAR| 6.08.25
18/25 [TRADING  AS|
JAY CHEMICAL|
[WORKS VS|
ISANTOSH

[KUMAR LODHI

ICS/COMM./ 01.07.23 IAXIS BANK| 13.08.25
U75/23 ILTD. VS,
[PARMINDER
ISINGH

ICS/COMM./ |01.07.23 IAXTS BANK| 13.08.25
u77/23 ILTD. VS,
IAKAKNSHA
[NAGPAL

ICS/COMM./ 04.02.25 [RACHITA 18.08.25
90/25 RAJPUT VS,
ICANARY
ISABHARWAL

5 [SH. AMIT KUMAR, DISTRICTINORTH [NIL
WUDGE, COMMERCIAL
ICOURT

46 |SH. UMED SINGH, DISTRICT[NORTH INIL
WUDGE (COMMERCIAL)

=

47 [SH. RAJ KUMAR, DISTRICT|SOUTH 1603 ICOMMERCIA|CS COMM.23.01.2025 |CRM 02.08.2 [27.08.2025 27.08.2025|NIL INIL INIL INIL
WUDGE (COMMERCIALWEST L SUIT Ko/2025 POLYMERS VSjo25
ICOURT-01 [YFC PROJECTS|

[PVT LTD

1603 ICOMMERCIA|CS COMM.23.07.2024 [MANISH 05.08.2020.08.2025 20.08.2025|NIL INIL INIL INIL
L SUIT 374/2024 IGOYAL VS5
ISAHIL

IAGARWAL

03 ICOMMERCIA[CS COMM[21.03.2024 |RICHARD 07.08.20[22.08.2025 22.08.2025NIL INIL INIL INIL
IL SUIT 163/2024 [HARRISON VSps5
IMINISTRY OF|
[WOMEN AND|
ICHIDL
IDEVELOPMEN
T

=

03 ICOMMERCIA|CS COMM.01.04.2025 [JINDAL 12.08.20[27.08.2025 27.08.2025NIL INIL [NIL NIL
L SUIT 170/2025 IPOLYBUTTONS p5
[PVT  LTD V§|
IALLURE

INTERIORS

1603 ICOMMERCIA|CS COMM.08.04.2025 |[ANH 12.08.20(02.09.2025 02.09.2025|NIL INIL INIL INIL
L SUIT 188/2025 [ENGINEERING [25
ISERVICE PVT|
ILTD VS SYSKA|
IMITERR  PVT]
ILTD

1603 (COMMERCIA|CS COMM.16.10.2024 [M/S ZAIDI}12.08.20(27.08.2025 27.08.2025|N!
IL SUIT I519/2024 [TRADERS VS5
M/S JAT
MATESHWARI
IALLOYS PVT
ILTD

=

L INIL INIL INIL

=

03 ICOMMERCIA|CS 22.04.2025 [SYNK INC VS[13.08.20/04.09.2025 104.09.2025NIL INIL INIL NIL
IL SUIT ICOMM.207/ IGOYAL o5

2025 [TRADING CO




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM
1603 ICOMMERCIA|CS 10.07.2025 [STATE  BANK?20.08.2 [10.09.2025 10.09.2025 [NIL INIL INIL INIL
L SUIT ICOMM364/2 OF INDIA VSo25
025 INIKHIL
IGOSWAMI
1603 COMMERCIA|CS COMM]}22.03.2025 [[NDIAN BANK[20.08.2 |04.09.2025 104.09.2025[NIL INIL INIL INIL
L SUIT 143/2025 VS SUMIT 025
03 ICOMMERCIA[CS  COMM03.04.2025 [FEDERAL 27.08.20[12.09.2025 12.09.2025 [NIL INIL INIL INIL
IL SUIT 175/2025 IBANK LTD VSps5
BENNY PT
03 ICOMMERCIA|CS COMM.£20.05.2025 [BANK OF27.08.20[12.09.2025 12.09.2025 [NIL INIL INIL INIL
L SUIT 252/2025 IBARODA VSp25
IKALU SINGH
48[VIKAS DHULL, DISTRICT] 613 ICOMMERCIA[CS-638/24 145639 ICROSBY 20/08/2PE- 06/09/25 &  |NIL INIL FINAL INIL INIL
WDUGE, COMMERCIAL L SUIT [PROJECT  (P)s5 10/09/25 IARGUMEN
ICOURT-02 ILTD. VS DE 24/09/25, T ON
[V. P. LOGISTICS 25/09/25 & 28/10/25
09/10/25
l49 |[SH. AMIT BANSAL, 614 ICOMMERCIA|CS(COMM) [13.02.2025 [AERMEC HVAC01.08.20PE-20.08.2025 INIL INIL INTL [NIL [NTL
[IDISTRICT JUDGE,| L SUIT 79/2025 [ENGINEERING p5 IDE-04.09.2025
ICOMMERCIAL COURT-03 [VS. SAS TN|
[FOTECH.
14 ICOMMERCIA|CS(COMM)7 [12.02.2025 [M/S GEE KEY[04.08.2 [PE-27.08.2025 INIL INIL INIL [NIL [NIL
L SUIT 3/2025 I[FABRICS  VS/o25
M/S DSSR|
ICREATIONS
[PVT LTD
614 ICOMMERCIA|CS(COMM) [18.09.2023 [RAHUL GUPTA6.08.2 [PE-03.09.2025 INIL INIL INIL INIL INTL
L SUIT “32/2023 S. MANISHp25
ICHADHA
614 ICOMMERCIA|CS(COMM) [20.01.2025 [STATE  BANK7.08.20[PE-02.09.2025 &NIL INIL INIL INIL INIL
L SUIT 136/2025 OF INDIA VS.25 IDE-10.09.2025
IMUKESH DEVI
14 (COMMERCIA|CS(COMM) [11..11.2024 |OCT DATA\8.08.20PE-12.09.2025 INIL [NIL INIL [NIL INIL
L SUIT I567/2024 ISYSTEM PVTl25
ILTD VS,
[TRIADSS
ICONSULTING
ISERVICES PVT
[LTD
50 [SH. RAKESH PANDIT,[SOUTH 509 ICS(COMM) [87/2025 24.02.2025 [LIC HOUSING5.08.20[25.08.2025 25.08.20251 F F L
IDISTRICT JUDGE,WEST [FINANCE LTD.]25
ICOMMERCIAL COURT-04 VS MOHD.,
IAZHARUDDIN
[KHAN
509 ICS(COMM) [287/2023  |06.06.2023 [BANK OFp5.08.20PE 02.09.2025, F_ L . .
IBARODA VSi25 16.09.2025
IKAMLESH DE 09.10.2025,
[KUMAR 16.10.2025
1509 ICOUNTER  [17/2024 0.05.2024 [RAJDEEP 06.08.2 26.08.2025 26.08.2025| L L L
ICLAIM ISHARMA VSp25
[KULDEEP
ISHARMA
509 I(CS(COMM) [83/2024 14.02.2024 [KULDEEP 06.08.2 |26.08.2025 26.08.2025| L L L
ISHARMA VSo25
[RAJDEEP

SHARMA




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
REGISTRAT NAME VS
11/2025 07.01.2025 |SWIFT AIR21.08.20[18.09.2025 18.09.2025
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